Name of the Corporate Debtor: Pratibha Skyscrapers Private Limited; Date of Commencement of CIRP: 27-02-2020; List of Creditors as on: 15-12-2020
(Please click here for previous Lists of Creditors)

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Amount of Claim Amount of Claims  Details in Annexure
(Only PDF)

Category of Summary of Claims Received Summary of Claims Admitted Amount of

Creditor . . . Contingent Claims
No. of Claims Amount No. of Claims Amount % Share in Total

Amount of Claims
Admitted

Not Admitted under Verification

Secured financial
creditors belonging
to any class of
creditors

NA

Unsecured financial
creditors belonging
to any class of
creditors

NA

Secured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

1683783889.62

1 77024494.55

83.58

0 1606759395.07

Annexure 3

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

11964018.00

1 11964018.00

12.98

Annexure 4

Operational creditors
(Workmen)

NA

Operational creditors
(Employees)

NA

Operational creditors
(Government Dues)

4423835.00

4.58

4423835.00

Annexure 7

Operational creditors
(other than
Workmen and
Employees and
Government Dues)

3165986.78

3 3165986.78

3.44

Annexure 8

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

1703337729.3999

999

92154499.33

1606759395.07

4423835

NA



https://ibbi.gov.in//claims/claims-list/7491
https://ibbi.gov.in//uploads/claims/2020-12-16 19:20:18-36d53571b5a97387bc2c3d0d72a8a04b.pdf
https://ibbi.gov.in//uploads/claims/2020-12-16 19:20:18-a7c74ed356794ef100fdbddd2371df49.pdf
https://ibbi.gov.in//uploads/claims/2020-12-16 19:20:18-0c27082c4a5e4103c7e002e627a4a0de.pdf
https://ibbi.gov.in//uploads/claims/2020-12-16 19:20:18-3d8c73da2011153cd326758cb6be46b3.pdf
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